
IiOI-RTEE\TH KERALA LE(]ISLATIVE ASSEVBLY

SEVEMH SESS1ON

BUI,LE'I'IN ' PART II
SePlenber 23 2017

Consolidated List oI official Legislative Business

AConsolidated ListofOfficiat Legislativ€ Business transacled during the Seventh

Session of th€ Founeenlh K€rala Legislative Assembly is given below:

Minister - in - chargeTitle of Bill

'Ihe BiD rec€ived lhe assent of De

Covemor on June 1, 2017. The

Bjll as assented to bY the

rnor was laid on l}l€'lable bY

fie Secrerary on Augusl 8 2017

(Art 7 of 2017)

DR. tM. Thomas lsaac,

Minisier for Finance and

Coir

Th€ Kerala

(No.2) Bill,2017
(Bill r\*o. 62)

The Bill received the assent ol me

Governor on June 1, 2017 The

Bill as assented to bY the

covernor v/as laid on the Table bY

the Secretary on Augusi 8, 2017-

(Act 8 of 2017)

Prof. C. Raveenoranarn

Minisler fo[ Edu€atlon
MalayaLam
Languaee
(lonlpulsory

Language) Bill,
2017 (Biil No 5s)

(Acr 9 of 2017)

The Bill received the ass€nt of lhe

cov€rnor on lune 2, 2017 The

Bill as assented to bY the

covemor was iaid on the Table bY

the S€c.etary on August 8, 2017

Shri. Kadakanpally
Surendfan, Minister lor
Co'operddon, Tourism and

2017 (Bilt No. 53)

The Mddras Hindu
ReliBious and

Chadtable
Endowments
(Amendment Bill

The Bill [€ceived rhe assen! oi tde

Governor on June 2, 2017 Th€

Bill as assenled to by ine

(lovernor was laid on the Tabl€ bY

the Sec..tary on Augun 8, 2017

(Aci 10 oi 2017)

DR- T.\',l. 'lhomas lsaac

Minist€r for Einance 3nd

Coir

Tht Kerala

(\o.3) BilL, 2017
(Bill\o 671



The Kefiia Finance
Bjll, 2017 (Bitt No.

DR T.M. Thomas lsaac,
Mrnisrer fo. Finance and
Coir

The Bill received rhe assem oi ihe
Governof on June 16, 2017. TheBill as assented to by fte
covernor was lard on the Tabl€ by
mr se..elrry on Augun 8, 2017.
(Acr ll of 2017)II aill r€frrred to subject Commit;

The Kenla Ctinical
Establishnents
(Registration and
Regutadon) BiI,
2017 (Bill lio. 79)

Smt. K.K. Sharlaja
Teachor, MinisLer for
H€ahh and Socral Jusrice

The Bill was pubtished as cazett€
Extraordinary on August 4, 2017
ano mrroduced in tle Assembly on
Augusr 10, 2017. The Bitl was
reterr€d ro the Subject Commir€e
XII on Augusr 10, 2017.

The Kerala coods
and Servic€s Tax
Bill, 2017 (Bilt No.
7r)

DR. T.M. Thomas lsaac,
Minisrer for Finance and
Coir

The Bill was pubtished as cazetrc
Exiraordina.y or tuly 27, 2Or7
ano rnrroduced in rheAsscmblv on
Augusr 8, 2017. The Bill was
.crered 1() the subject commi ee
VIII on Augusr 8, 2017. The Bitias reponed by rhe Subjecr
Lomrnlrree was pr€senled on
Augusr il, 2017 and pass€d on
Augusr 17,2017.

The Kerala t4oror
Vehicies Taxarion
(Amendmcnr) Bill,
2017 (Bili No. 72)

Shri. Thomas Chandy,
Minister for tianspo;t

The Bili was published as cazette
Extraordinary on July 29,2017
and rnrroduced in fteAsscmbtv on
Augusr 8, 2017. The Biti was
r€I€r.ed to the SubJecl Commirtee
v on August 8, 2017. The Biil asreport€d by the Subjecr
Lommtftee was presenled on
August i0, 2017 and passed on
Augus! 17, 20j7.



3 The Kerala
Municipahty
(Amendment) Bill,
2017 (Bill No. 73)

Shri. A.K. Balao, \,linisrer
for welfare of Schoduled
Castes, Scheduled Tdbes,
Backward Classes, Law,
Culture and Parliamenlary
Affairs

The Bill was publish€d as Gazet€
Extfaordinary on JulY 31,2017
and inuoduced in the Ass€mbly on
Augusl 9, 2017. The Bill was

referred to fie subje€t committee
lX on Augusl9, 2017. TheBillas
rcported by the Subject

Commitee was Presented on

August 17,2017 and Passed oo

August 22, 2017.

Panchayat Raj
(Amendnlen0BilL,
2017 (Bill No. 74)

Shri. A.K. Balan, Minist€r
for Welfare of Scheduled
Castes, Scheduled T.ibes,
Backward Classes, Law'
Cuhure and Parliamentary
Affairs

The BiU was published as Gazette

Extraordrnary on JulY 31, 2017

and lntroduced in the Ass€mbly on
Augus! 9, 2017. The Bill was

r€fefled to the Subjed Committe€
lX on August 9, 2017. The Bill as

reported by the subject
Commiuee was Pr€sented on

August 17, 2017 and Passed on
August 22, 2017.

5 The Kerala Co-

(Amendmen0 Bill,
2017 (Bill No.75)

Shri. Kadakanpally
Surendran, MinislPr tor
Co-operailon, Tourism and

D€vaswoms

The Bill v/as published as Gazetie

Extraordinary on July 31,2017
and introduced in the Assembly on

August 7, 2017. The Bill was

refened to the Subieci Commiitee
Xl on August 7, 2017 Th€ BiU as

repond bY fie Subject

commiuee was present€d on

August 11, 2017 and Passed on
Augusr 21, 2017.

The Kcrala Medical
Educaiion
(Regulalion and

Privat€ Medical
Educational
lnstituoons) Bill,
2017 (Bill \o. 76)

SIn. K.K. Shailaja
Teach€r, Ministe( for
Hcalth and Social Juslice

The Bitt was published as Gazette

Exlraordinary on JulY 31,2017
and introduced in theAssembly on

August 7, 2017. The Bill was

ref€rcd io the Subiecl Commit€e
XII on August 7, 2017 Th€ Biil
as repo(ed by the subject
Comminee was Presened on

Augusi 10, 2017 and Passed on

August 21, 2017.



7 The Kerala
Maritim€ Board
Bilt, 2017 (Bill No.
78)

Shri. Ramachandran
Kadanoappalli, Midster
for Pons, Museums and
Archaeology

The Bill was published as Gaz€rre
Extaordinary on August 3, 2017
and introduced in $e Assembiy on
Augusr 16, 2017. The Bill was
referfed to the Subject Committ€€
V on August 16, 2017. The Bill
as .eported by lhe subject
Commiltee was prcsented on
August 18, 2017 and passed on
August 23, 2017.

I The K€rala Pubiic
Servic€
Commission
(Additional
Fumtions as

respects rhe
S€r/ices Uod€r the
Kerala
Administrative
Tribunal) Bill,2017
(Bill No.80)

Sh.i. Pinarayi Vijayan,
Chief Vinister

The Bill was published as Gazetle
Extraordinary on August 4, 2017
and inuoduced in the Assembly on
Au8ust 9, 2017. The Bill was
r€fe..ed to the Subject Conmiire€
XIV on August 9,2017. The Bitl
as reponed by the subject
commitGe was pres€nt€d on
August 11, 2017 and passed on
Augusr 22,2017.

9 The Kerala Marin€
Fishing Regulation
(Amendment) Bill,
2017 (Bill \o.81)

Smt. J. Mer€ykutty Amma,
Minister for Fisheries,
Harbour Engin€€f ing and
Cashew Industry

The Bill was publish€d as Gazete
Efiaordinary on Augusr 6, 2017
and introduced in the Ass€mbly on
August 10, 2017. The Bill
w3s referrcd to the Subjecr
Committ€e I on Auglst 10, 2017.
The Bill as reponed by th€ Subject
committee was prcsented on
August 18, 2017 and pass€d on
August 24, 2017.

10 Th€ Kerala
Appropriation
(No.4) Bill,2017
(Bill No. 82)

DR. T.M. Thonas Isaac,
Minister {or Finance and
Coir

Th€ Bill was published as cazette
Extraordlnary on Augusr 23, 2017.
The Biil was inlrodured in the
Assembly on Augusr 24, 2017 and
passed on th€ same day.



IV Bills Publishrd after vth S€ssion ot the KLA

The Kerala Prison5
and Correctional

(Managenen0
Amendmeni Bill,
2017 (Bil1 No.68)

Shri. Pina.ayi \4jayan,
Chief \4inister

The Bill was Published as Gazette

Extaodinary on June 8,2017

The KeIala

Fund(Second
Amendmen0 Bill,
2017 (Bili No. 69)

Shri. A.K. Balan, MLnlster

for welfare of Scheduled
Castcs, Scheduled Tribes,

Backward Classes, Law,

Cuhure and Parliamenury
Affairs

The Bill was Publish€d as Gazette

Extraofdina.y on June 8, 2017

J Thc Code oI
CriminslProcedurc
(Kerala
Amendment) Bill,
2017 (Biil No. 70)

Shri. Pinarayi Vijayan,
Chiel Minister

The Bill was Publshed as Gazette

Extaordina.y on JulY 1,2017.

Tbe Kerala High
Court (Anendnenr)
Bill,2017 (Bill No.
77)

Sbd. Pinarayi Vijaydn,
Chief Minister

The Bill was Publish€d as Gazett€

EJ(taordinary on JulY 3,2017

V K, BABU PRAKASH,
SECRETARY


